Special Officer's Section

ROC.NO.186/S0/2022
HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD

NOTIFICATION

The following candidates are hereby required to attend the interview before the
Committee of Hon'ble Judges on Monday, 12 September, 2022 at 4.00 P.M., in
the Hon'ble Judges’ Lounge, High Court for the State of Telangana, Hyderabad for the
post of Law Clerks to assist the Hon'ble Judges of the High Court for the State of
Telangana.

Name of the candidate
Ms.Sula Jyothi Poorna
Mr.Syed Kashif Hasan
Mr.Akash Nallapaneni
Ms.Chennu Leela Naga Susmitha
Ms.Enduri Anwitha
Mr.Arnab Konar
Mr.Parvatham Shiva Kumar
Ms.Shaik Ameena
Mr.Bonagiri Ramesh
10. [ Mr.Guguloth Vikram Raju
11. | Mr.Jaswanth Rao N
12. | Mr.Malleboina Sudheer
13. | Ms.Attada Praneetha
14. | Mr.Bhukya Manoj
15. | Ms.Muthyala Shiva Jyothi
16. | Ms.Shagun Suryam
17. | Ms.Afreen Begum
18. | Mr.Kadari Naveen
19. | Mr.Ramagiri Rajakumar
20. | Mr.Mogilipaka Dheeraj Kumar
21. | Mr.Banothu Rajeshwar
22. | Mr.Manoj Kumar E Naik
23. | Mr.Godaba Varaha Sri Manikanta Patnaik
24. | Ms.Motamarry Sree Vidhya
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Call letters are being sent to the candidates by registered post with
acknowledgement due.

All the aforesaid candidates are directed to bring all original certificates with one
set of attested true copies of the same in support of their date of birth, educational
qualifications, memo of marks, caste certificate, and Official Memorandum sent by the
High Court and ID Proof issued by the State/Central Government, for verification of the
Registry, at 2.00 p.m. on the above said date.

Hyderabad REGISTRAR GENERAL
Dated 5.09.2022



Special Officer's Section

ROC.NO.186/S0/2022
HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD
NOTIFICATION

The following candidates are hereby required to attend the interview before the
Committee of Hon'ble Judges on Tuesday, 13" September, 2022 at 4.00 P.M., in
the Hon'ble Judges’ Lounge, High Court for the State of Telangana, Hyderabad for the
post of Law Clerks to assist the Hon'ble Judges of the High Court for the State of
Telangana.

Sl.No. Name of the candidate
Mr.Malavathu Chinna Badhya
Mr.B.Trimurthi Prasad
Mr.Katikineni Vamsi Babu
Mr.Vattep Vinay Kumar
Ms.Anumula Divya
Mr.Veeren Sai Rahul Tanneru
Ms.Elluturi Harika
Mr.B.Rohith Yadav

Mr.Ankit Baranwal

10. | Ms.Kotha Anusha

11. | Ms.Syed Farzanda

12. | Ms.Somaraju Soundharya

13. | Mr.Peval Mahadev

14. | Ms.Damerla Preethi

15. | Ms.Katta Prasanna

16. | Ms.Enugula Vijitha

17. | Ms.Kamireddi Raavya

18. | Mr.Veeren Sai Rahul Tanneru
19. | Ms.Ayesha Noorien

20. | Ms.D.R.Shruthi

21. | Ms.N.Sneha Latha

22. | Mr.Nallala Venkat Sachin Reddy
23. | Mr.Ch. Ravindar

24. | Ms.Pranaya Sri Ganta
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Call letters are being sent to the candidates by registered post with
acknowledgement due.

All the aforesaid candidates are directed to bring all original certificates with one
set of attested true copies of the same in support of their date of birth, educational
qualifications, memo of marks, caste certificate, and Official Memorandum sent by the
High Court and ID Proof issued by the State/Central Government, for verification of the
Registry, at 2.00 p.m. on the above said date.

Hyderabad REG ERAL
Dated 5.09.2022



Special Officer's Section

ROC.NO.186/S0/2022
HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD

NOTIFICATION

The following candidates are hereby required to attend the interview before the
Committee of Hon'ble Judges on Wednesday, 14" September, 2022 at 4.00 P.M., in
the Hon'ble Judges’ Lounge, High Court for the State of Telangana, Hyderabad for the
post of Law Clerks to assist the Hon'ble Judges of the High Court for the State of
Telangana.

Name of the candidate
Mr.Perevemula Hemanth Sagar
Ms.Battala Tejaswi
Mr.Shaik Afzal Mohammed
Mr.Lakkaraju Ashok Kumar
Mr.Kantubhukta Krishnavamsi
Ms.Kancharla Harshitha
Mr.Cherala Bharath
Mr.Konda Sai Prakash
Mr.Syed Ziauddin Quadri
10. | Mr.Madala Mahesh Kumar
11. | Mr.Jakka Anil Kumar
12. | Mr.Shaik Abdul Nabee
13. | Mr.Merugu Pranay Sagar
14. | Ms.).Sandhya
15. | Ms.Aashi Goyal
16. | Ms.Tata Chandana
17. | Mr.Bantu Mahesh
18. | Ms.Mitta Bhavani
19. | Ms.A.Sindhu Shree
20. | Mr.Syed Nayeemuddin Ghouri
21. | Mr.Tejavath Venkatesh
22. | Mr.Bandela Suman
23. | Mr.Azaz Ahmed
24. | Mr.Godari Hari Krishna
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Call letters are being sent to the candidates by registered post with
acknowledgement due.

All the aforesaid candidates are directed to bring all original certificates with one
set of attested true copies of the same in support of their date of birth, educational
qualifications, memo of marks, caste certificate, and Official Memorandum sent by the
High Court and ID Proof issued by the State/Central Government, for verification of the
Registry, at 2.00 p.m. on the above said date.

Hyderabad REGISTRAR GENERAL
Dated 5.09.2022



Special Officer's Section

ROC.NO.186/S0/2022
HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD

NOTIFICATION

The following candidates are hereby required to attend the interview before the
Committee of Hon'ble Judges on Thursday, 15" September, 2022 at 4.00 P.M., in
the Hon'ble Judges’ Lounge, High Court for the State of Telangana, Hyderabad for the
post of Law Clerks to assist the Hon'ble Judges of the High Court for the State of
Telangana.

Name of the candidate
Mr.Mogili Sai Varma
Mr.V.Narayana
Mr.Ramatenki Sandeep
Mr.Killani Lohith
Ms.Anubha Tyagi
Ms.Kandala Siri Vennela
Mr.Kolagani Nikhil
Ms.Godugu Ashlesha
Mr.Bommena Arjun Rao
10. | Mr.Mudavathu Ratna
11. | Ms.Alukati Swarnalatha
12. | Ms.Salla Hima Bindu
13. | Ms.Pendam Mounika
14. | Mr.Donkeni Rajesh
15. | Ms.Palavancha Harika
16. | Mr.Veerla Aravind
17. | Ms.Shaik Khamar Sultana
18. | Mr.Jumbidi Harish
19. | Ms.Tammali Usha Sree
20. | Mr.B.Sathyanarayana Reddy
21. | Mr.Narsingoju Vishal
22. | Mr.Gulipalli Suraj
23. | Mr.Barpati Pradeep Kumar
24. | Mr.Pittala Sravan Kumar
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Call letters are being sent to the candidates by registered post with
acknowledgement due.

All the aforesaid candidates are directed to bring all original certificates with one
set of attested true copies of the same in support of their date of birth, educational
qualifications, memo of marks, caste certificate, and Official Memorandum sent by the
High Court and ID Proof issued by the State/Central Government, for verification of the
Registry, at 2.00 p.m. on the above said date.
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Special Officer’s Section

ROC.NO.186/S0/2022
HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD
NOTIFICATION

The following candidates are hereby required to attend the interview before the
Committee of Hon'ble Judges on Friday, 16" September, 2022 at 4.00 P.M., in the
Hon'ble Judges’ Lounge, High Court for the State of Telangana, Hyderabad for the
post of Law Clerks to assist the Hon'ble Judges of the High Court for the State of
Telangana.

SI.No. Name of the candidate
Mr.K.Sharath

Mr.Jatoth Deepak
Mr.Bellam Pavan Kalyan
Mr.Bommaraju Srinivas
Mr.Chakali Mohan

Mr.Loka Vamshi

Mr.Arella Anil

Mr.Tirukovela Kalyan Kumar
Mr.Nallela Suhas

10. | Mr.Yogesh Pandey

11. | Mr.Chetan

12. | Mr.Janigala Madhu

13. | Ms.Aishwarya R.

14. | Mr.Saragada Bhanu Prakash
15. | Mr.Damera Prasanna Kumar
16. | Mr.Jakkula Anil Kumar

17. | Ms.Shahbaz Godesawar

18. | Mr.Bellamkonda Karthik

19. | Mr.Lattupally Anand

20. | Ms.Komma Siva Teja

21. | Mr.Katkam Anvesh Babu

22. | Ms.Annavaram Yasaswini
23. | Mr.Amboori Vishnu Vardhan Rao
24. | Mr.Digoju Santosh Kumar
25. | Mr.Vanker Thadkal Sandeep
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Call letters are being sent to the candidates by registered post with
acknowledgement due.

All the aforesaid candidates are directed to bring all original certificates with one
set of attested true copies of the same in support of their date of birth, educational
qualifications, memo of marks, caste certificate, and Official Memorandum sent by the
High Court and ID Proof issued by the State/Central Government, for verification of the
Registry, at 2.00 p.m. on the above said date.
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